
THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI DIVISION - I,
MUMBAI

MA 690/2018; tt4A 692/20t8
IN CP (IB)-1 399lMB/2017

CORAlr4 : sHRI B.S.V. PRAKASH KUMAR, MEt'4BER (J)
SHRI RAVIKUN4AR DURAISAN4Y, MEN4BER (T)

NAN4E OF THE PARTIES: BANK OF INDIA

vls.

MANDHANA INDUTRIES LTD.

SECTION 7 OF INSOLVENCY & BANKRUPTCY CODE, 2016

Heard both the parties. MA 811 of 2018 and MA 692 of 2018 are

reserved for Orders, List MA 690 of 2018 for hearing on 28.8.2018.

5Dr- SDI- )

RAVIKUMAR DURAISAMY
Member (Technical)

B.S.V, PRAKASH KUMAR
Member (Judicial)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
CON4PANY LAW TRIBUNAL ON 24.08.2018

ORDER
16. MA 690/2018; MA 692/2018 IN CP (IB)-1399/MB/2017


